
i' NATIONAL COMPAIIY LAW TRIBUNAT
NEW DELHI BENCH

NEW DELHI

c. P. NO. 97(ND)2006
cA. NO.

PRESENT: SMT. INA MALHOTRA
Hon'ble Member (J)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH
THE NATIONAL COMPANY LAW TRIBUNAT ON 16.09.2016

NAME OF THE COMPANY: IWs. Nagesh Hosiery Exports P!1. Ltd. & Ors.

SECTION OF THE COMPANIES ACT: 397/398
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ORDER

Both parties pray for an adjournment. At their request, the matter is adjoumed to
19.10.2076.

2. Parties to be present in person on the next date of hearing in terms of the
previous directions. \ ,I r1*-tl-^-t^-
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